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Nomination of cases by  Hon'ble the Chief Justice on 02/11/2015

Sl no. Case details Nominated to- File delivered in
section 

                         DB of Hon..............., J

1 Writ A – 36755/2013 Hon. Rakesh Tiwari, J. Writ A-II Section on
03/11/2015

2 Writ A – 52347/2008
with

W. P. - 21368/2006

Hon. Dilip Gupta, J. Writ A-II Section on
03/11/2015

                   In DB as a member 

3 Crl. A. - 1945/2009 Hon. N. A. Moonis, J. Crl. A. Section on
03/11/2015

                Bench Comprising

4 Writ Tax – 865/2011
with

W. P. - 913/2009
with

W. P. - 1224/2009
with

W. P. - 8861/2010

Hon. Tarun Agarwala, J.
and

Hon. S. P. Kesarwani, J.

Writ Tax Section on
03/11/2015

5 Writ Tax – 144/2013
with

W. P. - 202/2013
with

W. P. - 203/2013
with

W. P. - 330/2013
with

I.T.A. - 10/2013

Hon. Tarun Agarwala, J.
and

Hon. S. P. Kesarwani, J.

Writ Tax Section on
03/11/2015

                               Hon.................., J.

6 Writ A – 10330/1994
with

W. P. - 23890/1994
with

W. P. - 3765/1990
with

W. P. - 13912/1989

Hon. B. Amit Sthalekar, J. Writ A-II Section on
03/11/2015

7 Crl. Revision – 4035/2007 Hon. Pankaj Naqvi, J. Crl. Revision



2

Section on
03/11/2015

8 Bail – 31648/2015
with

Bail – 11299/2015

Hon. Harsh Kumar, J. Bail Section on
03/11/2015

9 Bail – 34120/2015 Hon. Harsh Kumar, J. Bail Section on
03/11/2015

10 Bail – 32367/2015 Hon. Harsh Kumar, J. Bail Section on
03/11/2015

11 Bail – 23898/2015 Hon. Harsh Kumar, J. Bail Section on
03/11/2015

12 A482 – 31417/2015 Hon. Bharat Bhushan, J. Listing Section on
02/11/2015

  Appropriate Court dealing with such matters

13 Crl. A. - 1322/2013
with

Crl. A. - 1324/2013

Appropriate Court dealing with such
matters

Crl. A. Section on
03/11/2015

14 Writ C – 59863/2015 Appropriate Court dealing with such
matters

Computer fresh
Section on
02/11/2015

Special Order

15 Writ C – 59393/2015
with

W. P. - 59624/2015
with

W. P. - 59850/2015

Appropriate Court dealing with  PIL
matters

Court  no. 39 on
02/11/2015

    Nomination under standing order of Hon'ble the Chief Justice dated 05.10.2015

16 Writ A – 60875/2015 Hon. Suneet Kumar, J. Computer fresh
Section on
02/11/2015

                                                                     BY ORDER OF HON'BLE THE CHIEF JUSTICE

                                                                                                 J.R.( LISTING)
                                                                                                   03/11/2015

    


